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Tbe Minister of RehabUitation and 

Minority Mairs (Shrl Mebr Chand 
Khanna): (a) 106. 

Tbe Minister of RehabUitation and 
Minority Mairs (Shri Mebr Chand 
Kbanna): (a) Appointments under the 
Dandakaranya Admini.tration gr(' 
governed by the normal rules and 
procedure applicable to appointments 
undl>r the Central Government. 

(b) to (d). Do not arise. 

CUnlcaJ Thermometers 

·296. 
f Sbrl pangarkar: 

Sbri Ram Krlsban Gupta: 
I Shrl Sublman Ghose: 
L Shrl D. R. Chavan: 

Will the Minister of Commerce and 
lDdustry be pleased to refer to thp 
reply given to Starred Question No. 
648 on the 7th December, 1959 and 
state: 

(a) whether the scbeme for the 
manufacture of clinical thermometer I 
in collaboration with a Japanese firm 
has since been approved; 

(b) if so, the total estimated ex-
penditure; and 

(c) the terms of collaboration? 

The Minister of Industry (Sbrl 
Manubhal Shah): (a) Yes, Sir. 

(b) and (c). Cost ~f balancing plant 
and equipment, at Rs. 1,18,750 and 
technical charges of Rs. 43,000, have 
to be incurred in 3 annual instalments 
for the period of the agreement. 

Walt! Property in Punjab 

r Dr. Ram Subhag Slngb: 
*m. ~ Shrl S. A. Mehdl: 

l Sbrl A. M. Tariq: 

Will the Minister of Rehabilitation 
and MInority Aftalrs be pleased t~ 
state: 

(a) bow much of Wakf property ill 
Punjab has been released so far; and 

\b) what arrangements have been 
m.ode for its. proper up-keep? 

(b) wakf properties which have 
been released are looked after by tbl> 
trustees. The waqf properties whicb 
bave not been released so far ar<' 
looked after by tbe Custodian of Eva· 
cuee Property. 

Film on Removal of Untouchabilily 

{ 
Shri Ram Krisban Gupta: 

·298. Sbri Madbusudan Rao: 
Shrl D. C. Sharma: 

Will tbe Minister of Information 
and Broadcasting be pleased to refer 
to the reply given to Starred Ques-
tion No. 1026 on the 18th Decembet-. 
1959 and state the progress since made 
with regard to tbe negotiations with 
a producer for tbe production of a 
film on tbe removal of untouchability' 

The Mlnlster of Information and 
Broadcasting (Dr. Keskar): Negotia· 
tions with tbe producer have now been 
finalised. 
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